7613 Written Answers

Information Ministers was held in New
Delhi on the 20th and 21st July, 19663

(b) if so, whether a delegation from
the film industry was also invited;

(c) the persons who were invited from the
the film industry; and

(d) the reasons for inviting private
people to a purely official meeting of the
State Information Ministers ?

The Minister of Information and
Broadcasting (Shri Raj Bahadur): (a)
and (b). Yes, Sir.

(c) A statement is laid on the Table
of the House. [Placed in Library See. No.
LT—6046/66).

(d) The object was to enable the re-
presentatives of the film industry to make
personal representations at this conference
on some of the more important problems
of the industry concerning both the Central
and State Governments. The film indus-
try’s representatives made their oral sub-
missions at the conference and did not
participate in its agenda.

Defence Production

*741. Shri Ranga:
Shri N. Dandeker:

Will the Minister of Defence be plea-
sed to state:

(a) whether any assessment of the de-
fence production in relation to the ex-
penditure incurred on ordnance factories
has been made;

(b) whether any expert committeec was
ever appointed to lay down the norms of
defence expenditure and production; and

(c) whether Government have any pro-
posal under consideration for the ap-
pointment of an expert committee to en-
sure that defence production ijs commen-
surate with the expenses incurred thereon?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
(2) Yes, Sir. This assessment is conti-
nuously carried out on the basis of monthly
summary of financial activities and annual
accounts,
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(b) No expert committee has been ap-
pointed to lay down the norms of defence
expenditure and production, There exis-
ts, however, an eleborate system of control
of expenditure on production through pres-
cription of standards, collection  of
expenditure on individual jobs, compari n
them with the standards, and taking cor-
rective action Whenever the difference
between the standard and actual expenditure
is wide enough to warrant it.

(c) Does not arise in view of (b).
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F ocket and Rocket Launcher used by
Nagas

*745. Shri Madhu Limaye:
Shri Kishen Pattnayak:
Dr. Ram Manchar Lohia:

Will the Minister of External Affairs

be pleased to refer to the reply given to

starred Question No. 1309 on the 25th April,

1966 and the Railway Minister’s statement
on the 27th April, 1966 and state:

(a) whether Government have made any
effort to ascertain how the rocket and rocket
launcher of French mark and other wea-
pons bearing foreign marks reached the
Naga rebels;

(b) whether they have tried to find out
through diplomatic channels whether the
above weapons were given by France or
other countries to Pakistan and by Pakistan
to the Naga rebels; and

(c) the results of these inquiries?

The Minister of State in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) to (c).' The Embassy of France
in India was informed about the markings
found on the tail piece of one rocket that
was found near the site of the incident.

The Embassy of France has not so far
addressed to Government any communica-
tion on the subject.





